ITEM NO.110 COURT NO.5 SECTION XII-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 8149-8151/2012
DEFENCE METTAURGICAL RESEARCH LABORATORY Appellant (s)
VERSUS

S.SRINIVAS & ANR. Respondent (s)

Date : 21-06-2018 These appeals were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE S. ABDUL NAZEER
HON'BLE MS. JUSTICE INDU MALHOTRA
(VACATION BENCH)

For Appellant(s) Mr. Sandeep Sethi,ASG
Mr. R.Balasubramanium,Adv.
Mr. Pranay Ranjan,Adv.
Mr. B. V. Balaram Das, AOR

For Respondent (s)
Mr. Anil Kumar Tandale, AOR

UPON hearing the counsel the Court made the following
ORDER

List these appeals along with Civil Appeal No.897 of

2002 and connected matters.

(ANITA MALHOTRA) (RAJINDER KAUR)
COURT MASTER BRANCH OFFICER
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